IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.2.No0.234/90 Date of Crder: 15.6.1993

BETWEEN:

o
L]

R.Sunder Singh '
2. G.Nageshwara Rao

AND

1. State of Andhra Pradesh,
rep. by tts Chief Secretary

to Govt., Secretariat Buildings,

Hycerabed.

2. Union of India, rep. by
its Secretary, Ministry of
Home, Dept. of Personnel
Affairs, North Block,

New Delhi.

3. Union Public Service Commission,

rep. by its Secretary,
New Delhi.

4, Sri B.Sudhakara Rao
S/o. Not known to applicants,

present Digkrict Development
Officer, Cuddapah.

Counsel for the Applicants

Counsel for the Respondents

CCRAM:

.. Applicant.

. Respondents. ’ <

.. Mr.I-E.S.RBO

.. Mr.N.R.Devraj ,
MR D P%matu e @ltzlc
St cammh bor A0, S

HON'BLE SHRI A,B,GORTHI : MEMEER (ADMN,)

HON'BLE SHRI T.CHANDRASEKHARA RELDY

: MEMBER (JUDL.)



To

e
e
LI ) 2 LI ]
Order of the Division Eench delivered by
Hon 'ble Shri A.B.Gorthi, Member (Admn.).
When this case came up for hearing on 11.6.93
v
L nonekpreSent for the applicant. Acccrdingly it was
listed for dismissal on 15.,6,1993, Even today neither
the applicant nor his counsel is present. Mr.N.R.Devraj
Standing Counsel for the respondents is present.
The O.A.tggfgfg%fssed for default. There shall
be no order as to costs.
i f’\,; ()—* A 20 J\w—"?‘?&
AT CHANDRASEKHARA RELAY) (A.B.GORTHTI
A Member (Judl,) Member (Admn. )
Dated: 15th June, 1993 / z
{(Dictated in Open Court) ‘NEQ

Deputy Registrar((

to Govt.,

1. The Chief Secretary/ State of A.P,

2. The

sd Secretariat Buildings, Hyder abad.
Secretary, Ministry of Home,

Dept.of FPersonnel EBffairs, Union of India,

3. The
4. Cne
5. Gne
6. One

7.0ne spare copy.

pvm

North Block, New pelhi,
Secretary, U.FP.8.C, New Delhi. N
copy to Mr. I.V.S. Rao, Advocate, FPlot No,15, Aravindnagar,Hyd.
copy to Mr.N.,R.Devraj, Sr.CGSC,CAT,Hyd,

copy to Mr.D.randuranga Reddy, Spl.Counsel for A.P.Govt.CaT,Hyd.
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1N THE CENTRAL ADVINISTRATIVE TRIBUN?u
HYDERABAD BENCH AT HYDERABAD

‘\

THE HON'BLE M:.jfUSTICE V.NEELADRT RAC
- ViICE CHEIRMAN

2D

THE HON'BLE

P o
Kefis B4GORTY .3 MEMBER(AD)

mp - 7
THE HON'BLE ¥R, T.CHRIDRASEKHAR  REDLY
MEMBER(J)

ALYD

3

THE HON'BLE/MR.P.T.TIRUVENGADEM :M{A)

Dated 2 |5 - £ -1003 -~

ORDER/ JUDGMENT 2

MeZe /R.N.7 Coi. No,

mAjm..ji3QXﬂ6'?(

T.A-NO- (WOPO )

Admited and Interim dire
issugd ;

Allowed

| Dispoged of wi¥h direc

Iusm'ssed'

Dlsmlssod for de

ﬁéjectedé_ﬂrdered

No order as to costs,(f§§7
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